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their lands for constructing the
Ahmedabad Ramodelling Yard by a
Notification in the Bombay Gazette
dated the 6th June, 1967;

(b) whether Government have re-
ecelved representations from the
Madhobhai Mill Colony Tenants' Asso-
ciation requesting them to acquire
other suitable lands so as to prevent
the closure of their factories and the
unemployment of their workers;

(c) i o, the action taken with a
view to solve their difficulties and to
consider their suggestions; and

(d) whether Government would
postpone cons:deration of the Remodel-
ling Yard Scheme t1l1 an over-all
and more comprehensive scheme could
be implemented for remodelling both
the broad gauge and the metre gauge
stations of Ahmedabad?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes,
Notification under section 4 of land
Acqusition Act has issued.

(b) Yes.

(c) and (d). The Railway Adminis-
tration has been asked to re-examine
the matter in consultation with the
State Government with a view to find
out if it was possible to acguire an al-
ternative site or reduce the scope of
acquisition of the land belonging to
Madhobhai Mills, The proposed re-
modelling of Ahmedabad 15 an urgent
matter and the details of the scheme
are under examination.

Central Mechanised Farm at Jammu

1288. Skri N. R. Munisamy: Will the
Minister of Feed and Agriculture be
pleased to state the profit or loss in-
curred in the central mechanised farm
at Jammu in 1855-56 and 1956-57?

mneputymocmm
(Shri M. V. Krishusppa): The farm
alossofRs 1-18 lakhs and
Biﬂﬂhthsduﬂnglmbeamllm
87 respetiivity. The above SQgures
are provisional and relate to crop yeur,
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Le. from the period July to June eache
year.

Town Inspector’s Examination

Shri A, K. Gopalan:
M{ 8Shri Warler:

Will the Minister of Tramssport snd’
Communieations be pleased to state:

(a) whether Government had re-
ceived any complaint from the P & T
employees regarding the results of the-
Town Inspector’s Examination held on:
14th July, 1857 in New Delhi; and

(b) it so, the action taken thereon?”

The Minister of Transport and
Commaunications (8hri Lal Bahaduar:
Shastri): (a) Yes.

(b) The aliegations were enquired
into and found to be baseless and a
reply was sent to the complainants.
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Bridge at Dingraghat

1271. Shri Mohammed Tahir: Will
the Minister of Transpert and Coms-
munications be pleased to state:

{(a) whether it is u fact that the
Ganges-Darjeeling Road in Pwmnea
District (Bibar) has been diciared as
National Highway;

(b) if so, whether the construction
of bridge at Dingraghat on the said
road has been included in the SBecond
Five Year Phan; and





